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The print media is reporting this corruption daily. We 
expect from you that you will fix responsibility in the 
coal scam. In the Umred mine In Ramtek, coal mines 
are on frre above ground But mining has not started. 
Last tune, the Umred mlne at Ramtek had earned a 
protit of Rs. 84 crore. Mining work has come lo  a 
standstill In two-three mines there. Are you gomg to 
begm mining operation at the earllest or not7 Th~s  
year, tha mines are golng to earn a proflt of Rs 151 
crore I myself had gone there I told the olficlals that 
they were not g~ving employment to the local people 
Corruption 1s rampant there Regarding these two or 
three thmgs, you talk to the oftcials 

MR SPEAKER You ask your questton7 

SHRl DATTA MEGHE Mr Speaker. Sir. these 
recomrnendat~ons have so far not been ~mplernented 
In that reglon Regarding the rampant corrupt~on 
pievatling there, are you golng lo  get tt 1nqu:red7 
Are you gomg to gtve jobs lo the local people there7 

SHRlMATl KANTl SlNGH I have sa~d  thal !h:ee 
o l  the recomrnendatrons suggesl fons have Seen 
~nir~len~ented And the fourth recornme'ldatton. under 
W P ~ I G ~  work 1s being given c o n t ~ n u c ~ s l y  

, : ~ ! e ! . ~ , " l ~ o n s j  

/F-:7!'sb,' 

Mi2 SPEAKER Fiease iislen to !be azswer 

SHFl DATTA MEGHE How can the Mlnlster give 
a &fang reply7 O b r  vo:ers are aware and ask us 
questions Reply to what I have asked If you dc not 
know then say so 

SHRlMATl KANTI SlNGH MI Speaker Sir. 
*epardrng Ihe ques:~on ralsed by h ~ n l  I am saylng 
whz! i rnow which IS based on what we have 
~mylemented If the hon Member IS no! sa t~s l~ed  he 
can talk lo  me whenever he so des~res I am here tor 
(ha: 

[ E : y l r s h )  

SHfil SUDHlR GlRl MI Speaker Slr, the s~xth 
reccmmendat~on of the Bureau o l  lnduslr~al Costs 
and Pr~ces lndcated that substd~es on sale of soft 
coke should not be In C!L account This- 
recommenda t~on  has been rejected by the 
Governmen! 

May I. theretofe. kn3w from the !ion Mtnster 
what are the causes msplrlna the Government to 
reject Outr~ght the recornmendatton of the Expert 
Cornmrttee7 

SHRIMATI KANTl SlNGH Smce solt coke 1s 
consumed by the people of the weaker secl~ons. 11 

was not accepted 

Indo-Pak Talkm 

+ 
'62. SHRl SATYA DEO SlNGH 

SHRlMATl GEETA MUKHERJEE , 

Will the MrnLster of EXTERNAL AFFAIRS be 
pleased lo state 

(a) whether the Prrme Mmster of Paklstan maae 
an uncondll~onal ofler recently lor  resumpt~on c! 
Indo-Pak talks 

(bj  If so the details of the offer and the reaction 
of the Government thereto, 

[ c )  whether :he Government had proposed 
Forergn Secretary level talks wlth thal country ' c ,  
solve various bilateral Issues. 

Id) ~f SO the details thereof, and the reactlon c! 
Pakrstan thereto, and 

fe j  the steps bemg takenlproposed to be taken 
to resume blla!eral talks w~ th  Pakrstan? 

[E  ng \IS h] 

THE MlrJlSTER OF EXTERNAL AFFAIRS (SHA! 
I K GUJRAL) (a )  to l e i  In her message of 
lel~c~tattons ro our Prime Mlnrster on hls assumption 
of ofllce. the Prime Mln~ster of Paklstan urged that 
lndra and Pakrstan should st! across the table IF a 
search for lastlng peace In h ~ s  reply, dated June 8 
1996 PM suggested that the two countr~es undertake 
a wlde-rangmg and comprehensive d~a logue and 
resume the Forel;? Secretary le lve l  ta lks PM 
underlined that b~lateral approaches and agreements 
wh~ch have been devlsed earher could gu~de  furture 
exchanges on all matters. ~ncludlng those on whtcb 
the two countries might have dlffermg perceptions 
PM also emphas~sed that et!orts should be dtrectea 
towards pulling down the barrlers whlch have made 
people-to-people interaction between the  t n c  
countrtes drlf~cult and to encourage the promotion 01 

trade, economlc and cultural contacts Pak~stan s 
response to PM's letter to the Prrrne Mins ter  o f  
Pak~stan IS awaited 

[Transla tron] 

SHRl SATYA DEO SlNGH Mr Speaker Sir. t h ~ s  
IS for the t m t  llme thal the Paklstan Government has 
proposed to resume talks wlth lnd~an Government A 
menllon about the electlon manifesto of the Janla 
Dal whlch 1s an ally of the Untted Front, has been 
made In the greotmgs sent by the Paklstan~ Prme 
Minister Shrlma11 Benanr Bhutto to our Prirno M~n~s te r  
She has felt encouraged by 11 She has satd that her 
Government has been encouraged by tbe mentton 
made by the Janta Dal rn 11s elect~on menrlerto ?hat 
talks over the Issue of Kashm~r would be resumed 
keepmg In vtew the teellngs o l  the people at the 
state In 1994. the secretary leve l  ta lks  were 
discontmued and Paklslan was held responsible lor 
that bscruse 01 its regld stand Pakistan was no! 
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ready to agree at any point on any condition. It had 
laid down several conditions in which the maln were 
that lndia should withdraw its forces from Kashmir, 
the alleged violation of human rights committed by 
lndia should be stopped. Besides, it was also said 
that international observers may b e  appointed in 
Kashmir and imprisoned terrorists may be released. 
Is 11 true that' both the Governments would make 
efforts to resume bilateral talks keeping in mind the 
present political situation in both the countries' You 
have said in your reply that the reaction of the 
Paklstan Government to the letter sent by our Prime 
M~nlster to the Prime Minister of Pakistan IS yet to be 
rece l ved .  To wha t  ex tent  she is  sa t is f ied  and  
encouraged by your answer? 

MR SPEAKER : Thls IS question hour. Please 
ask the question. 

SHRl SATYA DEO SlNGH : Thls is a serlous'lssue 
and 1s related to the safety, unlty and ~ n t e g r ~ t y  of 
Incia 

MR SPEAKER Of course, it is but you ask 
question 

SHRl SATYA DEO SINGH Kashm~r is the root 
cause of all our d~sputes  w ~ t h  Pakistan Therefore 
atleast, somethmg has l o  be mentioned about I! I 
would hke to ask from the hon'ble Mmlster whether 
Pak~stan has formally or ~nformally, l a ~ d  down any 
pre-cond~t~ons for resumlng talks' The second part 
of my quest~on is whether l n d ~ a  would make it clear 
to :he Pak~stan that to resume dlalogue in a cordial 
atmosphere, 11 has to ensure and clearly make efforts 
to stop provrd~ng moral polltical and arms asslslance 
to the terrorists' Even today, four fore~gn hostages 
are In their captlvlty What will be the fate of those 
hos!ages' 

[ E n g l i s h ]  

MR SPEAKER You have taken five mlnutes 
Please ask your quest~cn 

SHKl SATYA CEO S!NGH Sir 1 have pir! my 
siiople?fentarles (a )  and : 5 ;  to the Min~ster just now 

Mi7 SPEAKER You p ~ t  fa )  13 I t )  t m n e  sertence 
please 

SHfii SATYA DEO SINGH No. Sir I w ~ l l  ask my 
se23ia supplementary as ( C J  

Sc;F,l I K GUJRAL Sir, If l have iinderslood the 
questlo? rightly my hon t r m d  wants to know whether 
Pakistan has suggested any pre-cond~t~ons for talks 
or not Vy reply IS that we are awalting the reply We 
have ns: recelved any communlcatlon as yet 

SHRl SATYA DEO SlNGH Sir. they have not 
recelvea any communlcatrcln as yet Therefore they 
dc ncf know as to whether P lk ls tan would lay any . . 

prc cond l t~on or not But the stand of the Governmen! 
of i n d ~ a  should be clear as to whether ~t would resume 
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talks with some conditions or without any condition. 
My second supplementary question is that today, the 
hurdles coming in the way of Indo-Pak relations can 
be removed by streamlining the visa procedure and 
by exchanging trade and cultural agreements. For 
example, Pakisatan is presently purchasing sugar 
from international market at exorbitant prices and 
lndia has plenty of sugar to sell to Pakistan at low 
rates. I would like to ask from the Government as to 
whether while holding talks with Pakistan, it would 
suggest to promote our cultural and trade relat~ons 
and to simplify vlsa procedures to facilitate visits o l  
people in both the countries. 

[Engl~sh] 

SHRl l K GUJRAL Sir, I think my hon, t r~end  
will agree that for us to try to forsee what we are 
gomg to say In the talks may not be adv~sable from 
our point of view 

[Translat ton j  

SHRl SATYA DEO SlNGH Mr Speaker. Sir, the 
hon'ble M ~ n ~ s l e r  has not glven answer to my questlon 
There 1s no po~n t  in asking a question Benazir Bhutto 
IS not responding to h ~ m  and s~mi lar ly  he is not 
replying here 

[ E n g k h )  

SHRl FiAGHUNANDAN LAL BHATIA Mr Speaker 
Slr ' t  has been the endeavour of al l  the  l n d ~ a n  
Governments to have good relations with Paklstan 
and many efforts have been made In the past In t t ~  
regard  I wou ld  l ~ k e  to say  that  du r i ng  Shr i  
Narashlmha Rao s p e r ~ o d  he as the Prlme M ~ n ~ s t e r  
of lndla met the P r ~ m e  Mmlster ot Pakistan Shri 
Nawaz Shar~ef  S I X  t~ rnes and later when Shr~rnal l  
Bhutlo was elected as the Prlme M~nister of Pak~stan 

'I was sent a s  a specla1 envoy of the P r ~ m e  M ~ n ~ s t e r  
o f  India to have talks w ~ t h  her But unfortunately 
there is no forward movement  In the  rc l la t~ons 
between tho T W O  Governments Thee lo re  I would 
llke to know from the hon M ~ n ~ s t e r  whether he ha!. 
formulated any pol icy lowards Pan is tan In lh ls  
rega!d, 1 wrjlild also l ~ k e  to know whether he has 
talked to all the leaders of the Oppos i l~on to form n 
consensus and whether any measures has b a b n  
cllered or is hkely to be offered to Pak~stan by w h c h  
Pak~stan may be attracted to have talks w ~ t h  l n d ~ n  

SHRl  I K GUJRAL Sir, my h o n  l r ~ e n d  I 
appreclate,  has been dealing wlth the subject I 

appreclate the efforts that he has been makmg and 
S h r ~  Narasmha Rao has been making rn the past I 

think lortunately In I nd~a ' s  contexf some sort of a 
consensus e r l s t s  among al l  the part les here  on 
t t re lgn p o k y  and that IS a welcome thmg 

SO far  as q u e s t ~ o n s  l ~ k e  what l ~ n e  we  sha l l  
pursue, how we shall proceed ahead are concerned 
as I s a d  very b r~e l l y  a while ago, wr have taken two 
Inl t iaf~ves One IS that we have reeponded to the 
letler The second Inltiatlve IS that a l  people.to.peopla 
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level we have taken several steps to relax Ihe 
situation. This also is meant as a message. I think, 
at this stage, lor  me to say a8 to what type of 
discussions wlll go on will be a sort of foresaying 
something whlch I should not do. 

SHRl ROOPCHAND PAL . Mr. Speaker, Sir, even 
as Pakistan's response to the Prime Minister's letter 
to the Prime Mlnisler of Pakistan is awaited, I would 
like to know whether the Government of lndla has 
made any sludy as lo  the concrete steps that are 
urgently required to be taken In the meantime so 
that a new relat~onship can develop between the 
two countrles. 

In the light of the decision taken by the SAARC 
In respect of cultural contacts, I would like to know 
whether the Government feels !ha1 thls may help 
pave the way for betler cultural contacls preceding 
the promotion of trade and other economlc relations. 

SHRl l.K GUJRAL Slr. I will take the second 
polnt f~rst  So far as the trade relations are concerned, 
my hon, friend would recall that the SAARC has trmd 
to set up an organlsatlon called SAPTA I thmk all 
the countrles of thts reglon have contr~buled for that 
SAPTA has now been operatlonal~sed and we are 
fas! movlng towards 11 I do hope that In that 
framework trade between lnd~a and Paklslan w ~ l l  also 
improve II is, I thmk, not only In our lnlerest bu! I! 
is In Ihe Interest of everybody In the reglon Thal 1s 
why we encouraged the Idea and apprec~ated 11 

Recently. the Commerce M ~ n ~ s t e r  ot Paklstan 
s a ~ d  that he would like to segregate the po l~ t~ca l  and 
economlc relat~ons whch  IS by ~lself a good thmg I 
must also say that we have taken several steps 
un~laterally to try to create an atmosphere 01 amlty 
and frlendshlp For instance, we have relaxed tho 
vlsa cons~de rab l y  We have also 1nvl:ed some 
lournal~sls to lndla We have also suggested that we 
can set up temporary vlsa camps in Karach~ II we 
are so permifled and so on and so forth We are also 
exeminmg how lo relax the restrlctlons ~f any, about 
Import of journals and books In thls country 

We are dolng all these th~ngs un~laterally We 
are not bothering whether lhey would respond or 
no! Our effort continurs to be - as we have sald In 
the lelfer also - to see lhat any brrriers lhat 8 x 1 ~ 1  for 
people to people contact, for interacf~on, for travel 
are removed We havr requested the hon Speaker 
to ~ n v i l r  a Parliamonlary delegation lrom Pakistan 
and l thmk the Speaker IS lnvlting a Parllamenlary 
delegat~on from Paktslan to establish rr l r l ionshlp 
b e t w r r n  our two Par l~amrnts  We are extending 
thesr grr lurea In Ihe hope and wish that lndla and 
Plk iatrn will I w r  rr good ne~ghbours 

SHRI RAMESH CHENNITHALA : Mr Speakrr. Sir, 
lhera are n r w r  rrports that the US Govrrnmenl IS 

r r r k l n g  m ld l r l l on  In I h r  Indo.Pak dlspule At one 
POlnl of t lmr.  Prkls lan wa8 also favourablr lo  lhe 

American mediation. I want to know whether the 
Pakistan Govenment is stlll in favour of Amerlcan 
mediation or they want to settle the dispute bilaterally 
without any outside interterence. 

SHRl I.K. GUJRAL : Sir, I think once for all the 
Shimla Agreement had moved bolh of us away from 
any third party intervention or mediation or whatever 
it is called. Whatever relations or whalever lalks have 
to develop, have to be in the bilaleral framework 

SHRl JAG MOHAN Sir, my question 1s whether 
the hon Min~ster of External Affairs is reading In 
between the l ines the statement made by the 
American Ambassador in Pakistan while addressmg 
the Command Unit there He made cer ta in  
observat~ons. Readlng in between those hnes I want 
to know 11 he considers lhat there are certain forces 
and inlerests-foreign interests who are not very 
trlendly lo lndla They are encouraging certaln lorces 
bolh In the Pak~stan occup~ed Kashm~r and Kashm~r 
to prop up semi-independence or forces which wan! 
to create an independent K a s h m ~ r  or a sPml. 
independant Kashmir By ta lk lng  of maxtmum 
autonomy or autonomy short of azadl the Governmen! 
of lnd~a w~t t~ng ly  or unwittingly is fallmg Into there 
!rap 

SHRl I K GUJRAL . Sir, my hon frlend IS a very 
knowledgeable person and he par t icu lar ly  
spec~al~sed in reading between the lines which I do 
not I go by the word of what is wrltten. Whatever the 
American Ambassador may or may not have s a ~ d  ~n 
!his contexl I do not thmk 11 confl~cts wilh our bilateral 
approach So I have not taken any notlce 01 that So 
far as the other issue of g i v ~ n g  autonomy 1s 
concerned, that is an Internal af fa~r whlch we will 
dec~de in consultallon w ~ t h  all the parlles 

SHRl MUKHTAR ANlS . Mr Speaker Sl; the 
hon'ble M~n~ster  of Exlernal AHalrs has s a ~ d  thal the 
Government of lnd~a would try lo  eslabllsh relations 
between the people of l nd~a  and Pak~stan I would 
l ~ k e  to ask from the hon'blr Mlnister as to whethew 
the Government would consider to reopen the closed 
consulate Office In Karachl as a result of whlch I! has 
become very difficult for Ihe thousands of Muha!~rs 
to vlslt India? My second question Is that I! bas been 
assured to do a lot for the books wh~ch  are bemg 
publl8hed there ara also for cullural programmes 
laking placr there Slr, I have wrlnrn many tlmes !a 
some famous writers and also for sending some 
books wh~ch are published there bul  lhey are fac~ng 
a lot of dltfnult~es in s r n d ~ n g  books l o  l n d ~ a  Whether 
the Government o f  India has made any concrete 
programma for al lowmg those persons l o  VISI! 

Pakistan who want to participate In the c o l l u r a ~  
a c l ~ v l l l e r  of thal  counlry and  s i m ~ l a r l y  lnvl t lpg 
Paklslanl peoplo hero tor the same purpose to 
r r l t b l u h  cordlal rr lattons b r l w r r n  l h r  p r o p l r  ot 
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both the countries? My third question is that when 
we discuss about the relations between lndia and 
Pakistan, we should keep in mind that these relations 
are of two countries, of two brothers and they are 
not our enemy . . . (  Interruptions) 

[English] 

MR SPEAKER : Please ask the question. you 
are giving the suggestions 

SHRl MUKHTAR ANlS . I would llke to ask from 
the hon 'b le  M ~ n i s t e r  whether relat ions would be 
ma~ntained on the basis of polltical cons~dera t~ons? 

SHRI I .K .  GUJRAL In reply to the question 
asked by my dear friend, as far as the question of 
openlng of a consulate IS concerned, I would lhke to 
tell that we will open that office only when they w1l1 
allow us to do so. We cannot take any dec~s ion  
unilaterally In thls regard. But we are certa~nly trying 
for that You might have seen that we have relaxed 
visa formalit~es cons~derably for those who wish to 
vislt l n d ~ a  As far as the matter regarding books IS 

concerned, 11 there IS any such rule whlch prevents 
their arrlval into Indla. please bung ~t to my nctlce. 
we are ready to amend i t  su~tably Nothing has come 
to my notlce as yet di;e to w h ~ c h  there IS seme 
diff~culty in b r ~ n g ~ n g  books or newspaper In lndia 
However we would try to ascertain whether there is 
any such ruie and 11 ~t comes to my notice we would 
try to remove it As far as the quest~on of v~s~to:s 1s 
concerned, they are most welcome. Whosoever wants 
to come here, he can come Without any restrlc!ions 
This country is open to all We are quite 11Seral In 
such r a t t e r s . .  . ( l n t e r r ~ c : ~ o n s i  Whosoever wan:s to 
come here, we woulrr ..elcome him lnlerruprrons; 

SHRI SATYA DEO SINGH Let there De Itbe!al;sv 
to the hilt . . . .  ( interrupt~ons) 

[Engrsh] 

MR SPEAKER . I have called the name of Dr 
Rongpl You do not have to exchange l ~ k e  that 

DR JAYANTA RONGPI Mr Speeker Sir a!:er 
the break down of Indo.Pak talks int t e  recent past 
it is inaeed a very positive step tha! P a k i s t a ~  has 
expresses ils willmgness for a mutuai d~a logue 0t 
Prime Min~ster also has emphaslsed people to people 
interaclions and prornctlon o! trade and cul tural  
exhcanges It IS indeed a posltrve step 

1 wan! to know from the hon Minlster whether In 
vlew of l n d ~ a s  compararwely advantageous posltlon 
and the strength of human resou rces -m~ l~ ta ry  or 
soclal c3mposltlon . the Government of l n d ~ a  would 
o!fer a 'No War Pac t  to Pak~stan to strengthen our 
f r~endshlp wrth them aqd It usher In an era of peace 
and brotherhood In the sub-contlnenf 

SHRl I K GUJRAL : My hon. friend has asked 
me to spell out what I shall offer or what I shall not 
offer I thmk, this is not the occasion for me to react 
to that. The Prime M ~ n ~ s t e r  of lndia has offered that 
we are willing to dlscuss every subject in the world. 
It includes what he is saying. Therefore, whenever 
the talks take place, we wil l  also go with a great 
deal of hope and optimism Into the talks. 

Inter-state d a t e r  D ispute  

t 

'63 DR T SUBBARAMI REDDY 
SHRI N. DENNIS 

Wll l  the Minlster of WATER RESOURCES b e  
pleased to state 

(a)  whether there are inter-state water d~sputes  
between Andhra Pradesh, Tamil Nadu and Karnataka 
and varlous other States for the last so many years. 

(b)  11 so ,  whether the Government have worked 
out any po l icy  dec i s i on  and  c o m m o n  mln imum 
programme for solving these d~sputes ,  and 

( c )  ~f so the detalls thereof? 

THE MINISTER OF WATER RESOURCES 1SHRI 
JANESHWAR MISHRA) l a )  Yes, Sir At present there 
are two inter-state water dlsputes namely . 

1 Cauvery Water D~sputes  and 

2 Rav~.Beas Water D~sputes  

(b ]  and i c )  As per ttre ex~st ing  practice, efforts 
are  made to  so lve  the  water d ~ s p u t e s  th rough 
nego11a:rons wilb tbe basin Stales In case !he efforts 
do not f:uct!fy and i f  any one of the b a s ~ n  States 
approaches the Central  Government to set u p  ij 

T:ibural, the same is set up under Inter State Water 
Cispules Act 7556 to ad jud~cate  There IS also a 
proposal for adopting Nat~ona l  Policy Guidellnes for 
water sharing 

[English] 

DR T SUBBARAMI REDDY Mr Speaker. Sir. 
the National Water Resources Council was set up In 
1983 headed by the Prime Mlnister Its Vlce.Chalrmar1 
was the Union Mmlster The C h ~ e l  M ~ n ~ s l e r s  of lhe 
respecflvcr States were ~ t s  members In 1990 also 
they set up a Natlonal Water Board to sett le the 
disputes and to go through all the transactions c l  
~nter-State waters But to my surprlse you have gwen 
clari l lcatlon merely on Cauverl Water drspute and 
P.avi Reas Water dispute Nothing else IS there It 1s 
not correct YOU remember lhat even In those days  
Pand~t  Jawaharlal Neh ru l~  s a ~ d  that trr lgat~on projects 
were  the modern  l emp les  Th18 Na l l ona l  Water 
Resource8 C o u n c ~ l  was  se! u p  w ~ t h  t h o  s a m e  
insp l ra t lon  on l y  w i th  t h e  P r lme  M l n ~ s t s r  as  ilr 


